
HIGH COURT OF JUbICATURE AT HYbERABAb
FOI THE STATE OF TELANGANA ANb THE STATE OF ANbHRA PRAE5H

ROC.NO.2556/2014-B.SPL. bATEb:24.07.2015

The following 32 Senior Civil Judges are empanelled for promotion
as bistrict Judges (Entry Level) by promotion under 65% quota, for the
year 2014 against the 34 vacancies notified on 29.03.2014 by the High
Court as per the directions of the Hori’ble Supreme Court of India in its
Order dated 04.01.2007 in Civil Appeal No.1867 of 2006,

SL. NAME ANb bESIGNATION OF THE OFFICER
NO
1. SRI T. RAGHURAM
2. SRI MOHb. BANbE ALl
3. SRIN.RAMESHBABU
4. 5MT. KOKA RAbHA bEVI
5. SRI V.V. SRINIVASAMURTHY
6. SRI V. NIRANJAN RAO
7. SRI 5. VENKATE5WARA PRASAb
8. SRI A. PARbHASARAThI
9. SRI K. SUbHAKAR
10. SRI T. MURALIbHAR
11. SMT. B. MANJARI
12. SRI K. JAYA KUMAR
13. SRI P. KASIVISWESWARA RAO
14. SRI N. 5RINIVASA RAQ
15. SRI Y. PARUSURAM
16. SRI V. SRINIVAS
17. SRI P. RANJAN KUMAR
18. SRI K. SRINIVASA RAG
19. SRI C. VENKATESH
20. SRI B.V.L.N. CHAKRAVARTHY
21. SRI S.V.V. NATHA REbbY
22. SRI V. VARA PRA5Ab
23. SRI SHAIK RAZAK-UZ-ZAMA
24. SRI T. VENUGOPALA RAG
25. SRI T. MALLIKARJUNA RAG
26. SRI G. GQVINbA KESAVA RAG
27. SRI K. RAVINbER REbbY
28. SRI B.B. NAGENbRA RAG
29. SRI b. VENKATA RAMANA
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